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Advance for road rollers to United
Provinces Commercial Corporation

1949. SHRI P. VISHWAMBHARAN:
Will the Minister of WORKS, HOUS-
ING AND SUPPLY be pleased to
state:

(a) whether it is a fact that the
request of the United Provinces Com-
mercial Corporation for payment of
90 per cent advance against proof of
inspection of road rollers has been
rejected by the Director-General,
Supplies and Disposals six times;

(b) whether Government have en-
quired into the circumstances which
prompted the Director-Generaly Sup-
plies and Disposals te concede the
above request the seventh time and
if so, the result thereof; and

(c) whether any action has ben
taken in the matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF WORKS, HOUSING

AND SUPPLY (SHRI QBAL
SINGH): (a) Yes.
(b) and (c). A report from the

Central Bureau of Investigation, who

are investigating into the matter, is
awaited,

Water and Electricity Billy in respect
of Ministers’ Residences

1950. SHRI P. VISHWAMBHARAN:
Will the Minister of WORKS, HOUS-
ING AND SUPPLY be pleased to refer
to the reply given to Unstarred Ques-
tion No. 3585 on the 12th August, 1068
and state:

(a) whether bills regarding clectri-
city and water charges in the Minis-
ters’ residences for 1967-68 have been
presented to the Ministers concerned;

(b) the number of Ministers who
have paid the amounts in excess of
Rs. 2,400; and

(c) the Ministers who have not s

far paid the excess amouut due from
them?

THE DEPUTY MINISTER IN THE
MINISTRY OF WORKS, HOUSING
AND SUPPLY (SHRI IQBAL
SINGH): (a) to (c), Information is
being collected and will be laid on the
Table of the House.
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